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MR.   CHAIRMAN;   Question  Hour 

is war. 

WRITTEN  ANSWERS   TO QUESTIONS 
UNDP aid tor mining projects in Orissa 

*222. SHRI JAGADISH JANI: Will 
the Minister of STEEL AND MINES 
be pleased to state; 

(a) whether the UNDP aid is like- 
ly to he obtained for some mining 
projects1 in Orissa; and 

(b) if so, what are the details of 
those projects? 

THE MINISTER OF STEEL AND 
MINES WITH ADDITIONAL CHAR- 
GE OF THE LAW AND JUSTICE 
(SHRI DINESH GOSWAMI):(a) A 
Project on "Development of Gem- 
stone Resources of Orissa State" has- 
been approved for assistance by 
UNDP. 

(b) The project includes; 

(i) delineation and assessment 
of gemstone prospects of Orissa 
State; 

(ii) adoption of appropriate min- 
ing and processing techniques; 

(iii) establishment of a modern 
gem testing laboratory; and 

(iv) upgradation of knowledge, 
skill and experience of the technical 
personnel through training in State 
of art techniques. 

Import of Phosphoric Acid by MMTC 

*225. SHRI ASHOK NATH VERM A: 
Will the Minister of COMMERCE be 
pleas«d to state; 

(a) whether it is a fact that MMTC 
has been designated as the Canalis- 
ing Agency for the import of phos- 
phoric acid; 

(b) if so, what norms have been 
laid down by MMTC for its distribu- 
tion; and 

(c) whether MMTC has imported 
the phosphoric acid in crystal form 
or in liquid form, and what is the 
grade/percentage thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI ARANGIL     SREEDHARAN): 

(a) to (c) MMTC has  been desig- 
nated as the canalising agency for im- 
port of Phosphorid Acid with effect 
from 8-2-1990. 



35    Written Answers [RAJYA SABHA] to Questions 36 

Phosphoric Acid is allocated by 
MMTC to various users in consulta- 
tion with the Department of Fertili- 
zer on the basis of licensed capacity, 
past allocations and the quantity 
authorised for import. 

MMTC has imported phosphoric 
acid in liquid form. The P209 con- 
centrate in the Phosphoric solution, 
imported ranges by weight between 
52 to 64 per cent. 

 

Ban on recruitment in banks 

*228. DR. NARREDDY THULASI 
REDDY; Will the Minister of FIN- 
ANCE be pleased to state; 

 
(a) whether there is a ban on re- 

cruitment in the banks; 

(b) if so, what are the reasons there, 
for; and 

(c) by when the ban is proposed "to" 
be lifted? 

THE MINISTER OF FINANCE 
(PROF. MADHU DANDAVATE): (a) 
No, Sir. 

(to)  and (c) Do not arise. 

Upper age limit for Banking Service 
Recreiutment 

*229. SHRIMATI KAMLA   SINHA: 
Will the    Minister of    FINANCE be' 
pleased to state;      ' ; 

(a) what is the upper age limit for 
Banking Service Recriutment and 
whether Government propose to bring 
it at par with UPSC age level;. 

(b) whether Government also pro- 
pose to follow the ' guidelines of the 
Receive Bank Board for Banking 
Service Recruitment;  and 

(c) whether Government also pro- ' 
pose to constitute National Banking • 
Selection Board? . 

THE MINISTER OF FINANCE 
(PROF. MADHU DANDAVATE): (a) ... 
The upper age limit for Probationary 
Officers in the public sector banks is 
26 years. It is proposed to consider 
this in consultation with Reserve Bank 
of India (RBI). 

(b) Recruitment to the officers cadre 
of the Reserve Bank of India is done 
by the Reserve Bank Seriveces Board. 
The upper  age limit for recruitment 
to this cadre in the Reserve Bank of 
India is 26 years with certain relaxa- 
tions for SC/ST etc. which are also 
available for recruitment of Probation- 
ary Officers in the public sector banks_ 
In matters of recruitment, the guide- 
lines applicable to the Reserve Bank 
Services Board are not relevant to the 
Banking Service Recruitment Board/ 
commercial  banks  which have  their 


